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Honourable Smt Justice Rekha Prakash Sondur Baldota born 

on March 10, 1955.  She was enrolled as an advocate in October, 1979.  

She practiced for 11 years in the High Court of Bombay, City Civil Court 

at Bombay and the Court of Small Causes, Bombay in Civil and Criminal 

Sides.  She joined Judicial Service in 1992.  She worked as a Judge, 

Bombay City Civil and Sessions Court, as Joint Director, Judicial 

Officers’ Training Institute, Nagpur and as Principal District Judge, 

Jalgaon and Pune.  She worked as Registrar General of the Bombay High 

Court.  She was appointed as an Additional Judge of the Bombay High 

Court on April 16, 2008. 

 
 
 
 
 
 
 
 
Source from book Judge of the S.C. and the H.C. Edn. 2009,  Pub. Ministry of Law and Justice.  


